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ITA No 694/MUM/2016
Assessment Year: 2010-11

MCAY/ORDER

PER RAM LAL NEGI, JM

These are the two appeals preferred by the appellant assessee against the
two orders dated 26/11/2015 passed by the Ld. Commissioner of Income Tax
(Appeals) (for short ‘the CIT (A))-16, Mumbai pertaining to the assessment
years 2009-10 and 2010-11, whereby the Ld. CIT (A) has dismissed the
appeals filed by the assessee against assessment orders passed u/s 143 (3) of
the Income Tax Act, 1961 (for short ‘the Act) pertaining to the aforesaid
assessment years.

2. The appellant/assessee has filed an application dated 27.04.2018
seeking permission to withdraw the captioned appeals stating that it does not

want to pursue the aforesaid appeals, therefore the same may be allowed to be

withdrawn.
3. The Ld. departmental representative did not oppose the said application.
4. Hence, in view of the written request of the assessee we allow the

application of the assessee and dismiss both the appeals of the assessee as
withdrawn.

In the result, appeal filed by the assessee for assessment years 2009-10
and 2010-2011 are dismissed as withdrawn.

Order pronounced in the open court on 14th May, 2018.

Sd/ - Sd/ -
(SHAMIM YAHYA) (RAM LAL NEGI)
ACCOUNTANT MEMBER JUDICIAL MEMBER
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